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Preent 	Sh A.K.irivedi counsel for ap.plicant 
Sh A.K.Bhardai counsel for respdts.. 

By an order dated 932004 time to comply with 

the dieCtiOflS was extendd for four months with an 

ot%ervatiOn that failing which a serious vP-Iw would be 

	

taRen 	Hoever 	in the interest of 
5ustice 	as the 

condonation of delay of absence is necessarY for 

implementation of the directionS Of this Court time to 

comply with the directions is extended till 30.112004 

However, it is made clear that no further extensioti 

ou1d be accorded to the, respondents on any ground-

lb vievd of the above, MA-1163/2004 is disposed 

(Shanker Ra5u) 
Member(J) 

	

Ivy! 	• 


